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HOUSE OF THE PEOPLE
Thursday, 26th March, 1953.

The House met at Two aof the Clock.
r
[MR. DEPUTY-SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

CENTRAL TRAINING INSTITUTE, KONI

*996. Shri S, C. Samanta: Will the
Minister of Labour be pleased to state:

(a) whether the administration of
the Central Training Institute for in-
structors at Koni (Bilaspur) has
undergone any change; )

(b) if so, what it is; and

(¢) how many persons from the
Central and State Governments and
how many persons from private indus-
trial undertakings are receiving train-
ing at present?

The Deputy Minister of Labour (Shri
Abid Ali): (a) No.

(b) Does not arise.

Nominees of private industrial
undertakings e 8

Sari S. C. Samania: May I know
whether the trainees in thig Institute

~ have foreign qualifications or where
have they been educated?

Shri Abid Ali: The trainees are suffi-
ciently educated. With regard to their
qualifications I will have to request
the hon. Member to give me notice
and I will give details about it later.

Shri S. C. Samanta: May I  know
whether some experts under the Co-
ombo Plan have been sent here for
thig Institute to train these trainees?

Shri Abid Ali: Not to my knowledge,
Sir.
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Shri M. S. Gurupadaswamy: What
is the total expenditure incurred over
this Institute?

Shri Abid Ali: The question per-
tains to the number of trainees there
and not about the expenses.

Shri K. G. Deshmukh: May I know
whether the trainees who undergo
training in this Institute are guaran-
teed employment?

Shri Abid Ali: Most of these trainees
are from the Central and State Gov-
ernments and some are from private
institutions. Therefore, they revert to
their respective jobs after training.

LAND TENURE

*997. Shri B, K. Das: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a study of the economic
results accruing from different forms
of land tenure has been undertaken
by the I.C.A.R,;

(b) what agency, has been entrust-
ed with the work; and

(c) whether any results have been
obtained so far?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes, under the
scheme on village rehabilitation at
Amroli, District Baroda, Bombay State.
The main objective of the scheme was
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to rehabilitate the Raniparaj Bhils on
the lands from which they had been
oustcd by the money-lenders.

(b) The scheme is being administered
by the multipurpose cooperative so-
cieties formed in each village under
the supervision of the Collector,
Baroda District.

{(¢) Originally, the following four
systems of farming were tried:

(1) Peasant proprietorship.

(2) Lease tenancy.
(3) Collective,
(4) Cooperative.

2. On the recommendation of an ex-
pert officer who inspected the scheme,
the fcllowing two systems which were
found successful, are now being tried:

(i) Tenancy in perpetuity.
(ii) Collective farming.
3. The scheme is still continuing.

Shri B. K. Das: I wanted to know,
what are the results obtained from this
scheme, in part (c¢) of my question?

Dr. P. S. Deshmukh: As. I have said,
we have tried four methods. I will give
you the profits according to each me-
thod. According to the proprietary
method per acre the profit was Rs.
61-2-6. According to the lease tenancy
the profit was Rs. 35-12-0. According
to co-operative farming it was Rs.
15-12-0 and under collective farming it
was Rs. 29-8-0. So the proprietorship
system was first, lease tenancy was
second, collective farming was third
and co-operative system was fourth.

Shri B. K. Das: What facilities were
given to the peasants in working these
four types of proprietorship?

Dr. P. S. Deshmukh: This would in-
volve a very long answer to describe
all this.

Shri B, K. Das: In view of the fact
that different economic results have
been obtained, may I know whether
all these four types were tried under
similar conditions?

Dr. P. S. Deshmukh: This was a well
thought out experiment started by the
late Baroda Government as early as
1946 and every effort was made because

we wanted to evaluate the results to-

work them on more or less similar

circumstances and conditions.

Shri A. M. Thomas: May I know
whether ithe census operations envi-
saged in the Five Year Plan would
cover the field of such land tenure?
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* Dr. P. S. Deshmukh: I do not think
it arises out of this question.

Shri T. N. Singh: In view of varying
forms of land tenure in the country,
may I know where else this sort of ex-
periment or statistical survey has been
carried on?

Dr. P. S. Deshmukh: To my know-
ledge, nowhere else, -

Shri Gopala Rao: May I know whe-

‘ther Government have under contem-

plation the question of taking this
experiment to other parts of the coun-
try also?

Dr. P. S. Deshmukh: As pointed out
this is essential for the State today
and it was with the assistance of the
State that we went so far. I do not
think that any other State has propos-
ed to undertake such an experiment.

Shri Nanadas: Under the proprie-
tary tenancy what was the unit taken
for calculation of these profits?

Dr. P, S. Deshmukh: The lands in
the village were on the whole divided
into plots of 11.7 acres.

Shri S. N. Das: May I know whether
the officers were deputed to attend a
conference to investigate land tenure °
systems and have they submitted a
report?

Dr. P, S. Deshmukia: I do not have
any information. It does not arise out
of this.

ADVANCES TO MESSRS. SCHLIEREN OF SWIT-
ZERLAND

+*998. Shri M. L. Dwivedi: Will the
Minister of Railways be pleased to
state: .

(a) the total amount of advances
given up-to-date to Messrs. Schlieren of
Switzerland in connection with the

. contract entered into with them for

the manufacture of new light weight
coaches;

(b) whether the agreement pertain-
ing to the training of Indians for the
manufacture of similar coaches in
India is being fulfilled; and

(c) if so, when is the work likely to
start in India and where?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The total amount of advances paid at
the time the orders for a total of 100
coaches were placed in Switzerland,
on the basis of 50 per cent. of the esti-
mated cost of the coaches, is 5,615,000
Swiss Francs (or Rs. 61.87 lakhs).

(b) Yes.
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(c) The work on the construction of

a factory at Perambur near Madras

for building such coaches was started

early in 1952, but it will be at least

another two years before this factory
- goes into production.

Shri M. L. Dwivedi: I want to know
what part of the contract entered into
between this Government and Messrs.
Schlieren of Switzerland has been
completed and what are the details
which still remain to be completed?

Shri Alagesan: This has been suffici-
ently debated in the House and we
have sent a fairly high-ranking officer
to Switzerland to negotiate for having
the agreement revised. It is in the pro-
cess of being implemented.

Shri M. L. Dwivedi: In answer to
part (c) the hon. Minister stated that
the construction of a factory at Peram-
bur for building such coaches was
started in 1952 and that it will be at
least another two years before this
factory goes into production. What
about the training of Indians in con-
nection with the building of such
coaches here in India?

Shri Alagesan: All that has been
arranged under the new agreement.

Shri V. P. Nayar: In view of the
fact that the agreement provides that
the money can be paid only on the ful-
filment of all conditions, may I know
how far the condition of getting 100
reople trained has been fulfilled?

Shri Alagesan: It is known that we
have stopped the fourth payment and
we have not made that yearly payment
that we have stipulated. We, have not
also placed further orders because
there was some delay on the part of
the firm in fully implementing the
agreement. .

Shri N. Sreekantan Nair: May I
know how many coaches have been
received up till now?

Shri Alagesan: Fifty.

Shri V. P. Nayar: Is it not a fact that
the agreement provides that in case of
a breach, a notice can be sent to the
firm and may I know ih thig case of
breach of contract whether a notice
had been sent to them?

Shri Alagesan: There is provision in
the ®agreement for recourse to arbitra-
tion. Now we are having the -agree-
ment revised and we have not taken
any such step.
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Shri V. P. Nayar: I take it that there
is a provision for sending a notice.

Shri Alagesan: The agreement i§
public property. It is placed in the
Library of the House. The hon. Mem-
ber may look into it.

Shri K. Subrahmanyam: May I know
whether it is a fact that the new light
coaches are highly inflammable?

Shri M. L. Dwivedi: May I know
whether any Swiss experts have arriv-
ed in India and if so, what steps are
taken to. implement the agreement?

Shri Alagesan: There were some of
them who stayed for quite a long time
and they helped in preparing the de-
signs. -

LAND ACQUIRED FOR DEEsSA-KANDLA RaIL-
WAY

*999, Shri Jasani: (a) Will the
Minister of Railways be pleased to
state how much and when land was
acquired for the purpose of construct-
ing a railway line from Deesa to
Kandla?

(b) How much amount was provid-
ed for giving compensation to the
owners of the acquired land?

(c) Has any amount been paid to
the land-owners and if so. how
much?

(d) If not. what are the reasons for
delav?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Land
was acquired progressively as under:—

In 1949—1005 acres in Banas
Kantha and Mehsana Districts.

In 1950—4047 acres mostly in
Kutch State,
In 1951—38 acres in Mehsana

District.

In 1952—30 acres in Mehsana
District.

(b) A provision of Rs. 10 lakhs was
made for giving compensation to the
previous owners of the acquired land.

(c) Yes. A sum of Rs. 33 lakhs has
been paid so far.

(d) There are no claims at present
outstanding with the Railways. who
place sufficient funds at the disposal
of the Civil Authorities as and when
required.

Shri Jasani: How much time will it
take to disburse the rest of the amount?
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Shri Shahnawaz Khan: It all depends
upon the civil authorities, because the
actual disbursement is to be made by
the Civil authorities and not by the
Railways. We have placed a sum of
Rs. 10 lakhs that is, the full value of
the land, at their disposal. They have
got to make payments.

Shri Jasani: Is it a fact that it is
more than three years that the com-
pensation has not yet been paid to
them?

Shri Shahnawaz Khan: Yes, that is
so. But as I have stated before, in the
year 1951-52 and 1952-53 the Railway
Authorities have placed the full
amount of compensation at the dis-
posal of the civil authorities and the
dispersal is entirely in their hands and
not with us.

Shri Jasani: Will the Railway au-
thorities now see that the amount is
paid soon to the landowners?

Mr. Deputy-Speaker: He has already
said that it is in the hands of civil au-
thorities like the Collector, etc.

The Minister of Railways and Trans-
port (Shri L. B. Shastri): That matter
will have to be taken up with the
State Government

CO-OPERATIVE SOCIETIES

*1000. Shri Jasani: (a) Will the
Minister of Railways be pleased to re-
fer to the reply given to Starred
Question No. 1179 asked on the 15th
December, 1952 and state whether the
Report submitted by special oflicer.
appointed for promoting the organis-
ation of co-operative societies among
the railway workers, has been
examined by Government?

(b) If so, what steps have so far
been taken by Government in the
matter?

The Parliamentary Secretary to the
Minister of Railways and Transport
Shri Shahnawaz Khamn): (a) and (b).
The report is still under examination
by the Railway Board.

Shri Jasami: What time will it take
to complete the investigation?

Shri Saahnawaz Khan: The recom-
mendations contain certain matters
which are of very vital economic im-
portance and therefore we cannot be
hustled into taking a hasty decision.

Shri Jasani: What are the recom-
mendationgs made by the special offi-
cer?

Shri Shahnawaz Khan: The recom-
mendations made by the special officer
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are under consideration of the Rail-
way Board and I think it is premature
to disclose them. As soon as we are
in a position to do so full information
will be placed on the Table of the
House. '

TELE-COMMUNICATION SYSTEM

*1002. Shri Lakshman Singh Charak:
(a) Will the Minister of Communi-
cations be pleased to state whe-
ther any officers from Ind.a wecre sent
to UK., US.A. and other countries to
study the Tele-Communication System
after the 15th August, 19477

(b) How much money has been
spent by Government during their
stay abroad?

(c) Have any reports been submit-
ted by them to Government and if so.
do Government propose to lay on the
Table of the House copies of the re-
ports? '

(d) When will the Tele-Communica-~
tion System be used in India?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Yes:

(b) The total mount spent in res-
pect of officers deputed after = 15th
August, 1947 wag approximately Rs.
2,17,500.

(c) Most of the officers were deput-
ed for specialised training in work-
shops or training schools. They were
not required to submit any reports
to Government.

Reports from the remaining officers
can be shown to the hon. Member or
such other Members as are interested
in them. These reports. however. are
of a highly technical nature containing
a wealth of scientific details, blue-
prints, graphs, etc.

(d) Presumably, the Member wants
to know how the special knowledge
acquired by these officers is going to
be utilised for the purpose of develop-
ment of Tele-communication system
in India. If so. the knowledge so ac-
quired by these officers and officials
is alreadv being put to use for im-
proving the tele-communication system
in India.

Shri S. C. Samanta: May I know whe-
ther over and above sending persons
outside, Government have borrowed
any foreign experts for the improve-
ment of the tele-printer svstem?

Shri Raj Bahadur' Not exactly for
tele-printer. but for mechanisation,, of
the telegraph system we asked for the
aid of two experts and we are getting
them.
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Dr. Suresh Chandra: May I kmow
whether we have any tele-communica-
tion contact with France; if not, how
much more have we to pay for our
communications through England?

Shri Raj Bahadur: I wonder how
this. comes *within the scope of the
question tabled. We Hhave got a tele-
phone system through London.

Dr. Suresh Chandra: How much
more have we to pay on account of
that—this comes within the scope of
the question.

Mr. Deputy-Speaker: How does it
arise; anything relating to tele-commu-
nications cannot be asked.

MANURES AND FERTILIZERS

*1004. Shri S. N. Das: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the steps so far taken by the
Central Government to organise fun-
damental investigations on various sub-
jects in order to throw more light on
the properties and manner of action
of manures and fertilisers as recom-
mended by the Expert Committee of
Manures and Fertilisers;

(b) whether any of the State Gov-
ernments have taken steps in this dir-
ection: and

(c) if the answers to parts (a) and
(b) above be in the affirmative. whe-
ther any scheme has been drawn up
and if so, what is that scheme?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) and (b). This re-
commendation has been taken up by
the Indian Council of Agricultural Re-
search. Schemes of simple experiments
on cultivators’ fields in one selected
district of each state, on the basis of
Dr. Stewart’s recommendation, to bel
followed by long Yerm complex experi-
ments, are already in operation in the
States of Madras West Bengal, and
Bihar with the financial assistance of
the Indian Council of Agricultural Re-
search and are expected to start from
1st April. 1953 in the States of Bom-
bay, Orissa, P.E.P.S.U., Punjab, Bhopal
and Madhya Pradesh.

(¢) A copy of the model scheme on
the subject prepared by the Indian
Council of Agricultural Research and
recommended to the State Govern-
ments is laid on the Table of the
House. [See Appendix VI, annexure

Wo. 59.1

Shri S. N. Das: May I know whether
there is any proposal to start a Cen-
tral Laboratory for developing a co-
.ordinated soil testing service for the

26 MARCH 1953

Oral Answers 1410

farmers in the different regions, to
ascertain the fertility of the different
soils? .

Dr. P. S. Deshmukh: There are some
suggestions made to Government to
that effect and they are being con-
sidered. -

Shri T. N. Singh: Are these investi-
gations being carried on’ according to
crops or in relation to it; and in what
areas are these investigations being
carried on?

Dr. P, S. Deshmukh: I believe these
have to be taken in conjunction with
the quality and variety of soil: it is
inevitable.
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Shri B. S. Murthy: May I know whe-
ther Rayalaseema is included in this
scheme?

S'Dr. P. S. Deshmukh: I could not say,
ir. .

RATIONALISATION OF PORT CHARGES

*1006, Shri M. L. Dwivedi: (a)
Will the Minister of Transport be
pleased to state whether it.is a fact
that there is lack of uniformity and
understanding among the port autho-
rities in regard to port charges, rates
etc. from port to port?

(b) What is being done towards the
rationalisation of port charges and to
bring about an effective co-ordinated
action on the part of the port authori-
ties in this direction?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). The Port Trusts which are
semi-autonomous bodies are expected
to raise sufficient revenues from their
port charges to balance their expendi-
ture on a “no profit’ and “no loss”
basis. As the expenditure, traffic struc-
ture and flow of traffic vary from Port
to Port, it is not possible to have uni-
form rates for all Ports. For example
at a tidal river port like Calcutta with
an expensiva Docks system very much
larger expenditure has to be incurred by
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way of interest on- capital loans, and
on dredging and maintaining the navi-
gability of the river, pilotage etc. than
at Bombay or Madras. The desirabili-
ty of achieving uniformity to such ex-
tent as local conditions may permit is,
however, always kept in view by the
Port authorities as well as by the Go-
vernment when budgetary proposals
are framed and approved.

Shri M. L. Dwivedi: May I know, Sir,
what are the differences in rates bet-
ween port and port, of course, ex-
cluding such difficulties as exist?

Shri Alagesan: As I said, portage
varies; it is a long schedule, the infor-
mation cannot be given in a sentence.

Shri M. L, Dwivedi: Will the Minis-
ter be pleased to lay it on the Table
of the House in due course?

Shri Alagesan: Yes, I shall do it as
early as possible.

PRICES OF SUGAR AND Gur

*1007. Dr. Ram Subhag Singh: (a)
Will the Minister of Food and Agricul-
ture be pleased to state whether the
prices of Gur and Sugar have recent-
ly shown any upward trends?

(b) If so. what are the reasons
therefor?

(c) What steps have Government
<aken to prevent these upward price-
trends?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) and (b). There was
a’slight rise in sugar prices in January,
1953, due to expected fall in produc-
tion and export enquiries from abroad,
and also depletion of stocks in defi-
cit areas owing to slow off-take in
October and November. The prices 'of
sugar have since then shown a down-
ward tendency. There has, however,
been a steady rise in gur prices due
mainly to fall in production.

(c) Exports of both sugar and gur
have been banned. A large quantity of
suger has been released for sale by
sugar factories. and despatches of
sugar rfrom factories have been ac-
celerated.

Dr. Ram Subhag Singh: May I know
by what quantity production of gur has
fallen from the orginal estimate?

Dr. P. S. Deshmukh: I do not know
what period of estimate my hon. friend
refers to.

Dr. Ram Subhag Singh: I mean cur-

rent season or the current. financial
year?

Dr. P. S. Deshmuki: It may be about
2} lakhs.
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Dr. Ram Subhag Singh: How do Go-
vernment account for the reduction in
production and what steps have Gov-
ernment taken to prevent further re-
duction?

The Minister of Food and Agriculture
(Shri Kidwai): Reduction in produc-
tion is due to bad crops in Western
Uttar Pradesh, the Punjab and also
some parts of Madras. But even with
the reduction I think that we will be
carrying about 4 lakh tong for the
next year. Therefore the reduction will
be about a lakh or so.

Dr. Ram Subhag Singh: How do Go-
vernment intend to prevent this re-
duction in production?

Shri Kidwai: What will be the use
of producing more unless w2 can ex-
port? And at the present prices we
cannot export.

Sari T. N. Singh: What steps do Go-
vernment propose to take to combat
the sudden collapse of fprices of gur
that hag occurred in recent months?

Shri Kidwai: I think the hon. Mem-
ber is not aware of the gur prices pre-
vailing in the country today.

Shri T. N. Singh: I did not hear the
answer, Sir.

Mr. Deputy-Speaker: The Minister
thinks that the hon. Member is not
aware of the gur prices prevailing in
the country. .

Shri T. N. Singh: Is it contended

that gur prices did not fall a few
months ago?

Shri Kidwai: Gur prices did fall last
vear. They went down to about Rs. 5
a maund in some places. Then gur ex-
port was allowed and the prices rose
to Rs. 13. And this season they zre not
below Rs. 13, but they are over Rs. 13.

Shri Raghavaiah: May I know whe-
ther Government is making any at-
tempts to encourage the manufacture
and sale of palm gur to avoid incon-
venience to consumers of gur and
sugar?

Dr. P. S. Deshmukh: Yes, Sir, we

are encouraging the manufacture of
palm gur.

BHADRACHELLAM ROAD—PENUGADUPA
RAiLway LINK

*1008. Shri Vittal Rao: Will the
Minister of Railways be pleased to
state: .

(a) whether any request has been
made by the Singareni Collieries Com-
pany. Hyderabad State. to extend the
Railway' line from Bhadrachellam
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Road to Penugadupa where mining
nperations have since been startca:
(b) if the reply to part (a) above
be in the affirmative, when the ccn-
struction will be taken up; ana )
(¢) whether it is a fact that the
new link will enable stepping of coal
production by 2.000 tons a day?

The Parliamentary Secretary to the
Minister of Railways and Transporf
(Shri Shahnawaz Khan): (a) Yes.

(b) The proposal to provide an ex-
tension is at present only in the pre-
limjnary stages of investigation and
it cannot now be stated as to when
actual construction weuld be taken
up.

(¢) The production is expected to
be increased by about 1300 tons per
day by 1957.

Shri Vitial Rao: Am I to understand
from the reply that the work will not
be taken up even in 1953 and 19547

Shri Shahnawaz Khan: The hon.
Member's assumption is correct, Sir.

st Tgarg Tag 1 @ FEgRd
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Shri B. S. Murthy: Am I to under-
<tand that the Government are satis-
fied that the present arrangements
are enough to meet the demand? \

Mr. Depuly-Speaker: Does it arise
out of the railway link?

Shri B. S. Murghy: Yes, Sir. Are
Government catisfied that the present
arrangements are satisfactory without
extending the railway line?

The Deputy Minister of Railways
and Transport (Shri Alagesan): Sir,
we are investigating the line. .

FRUIT PRESERVATION SCHEME

*1009. Shri B. N. Roy: Will “the
Minister of Food and Agriculture be
pleased to state:

(a) whether any scheme for training
in Fruit Preservation is going to be
started in the financial year 1953-54:
and

(b) whether any scheme for develop-
ment of Indian fruits will be started
in the near future?

The Minister of Agriculture {(Dr. P.
S. Deshmukh): (a) No.

(b) No. The development of the
fruit industry is primarily the respon-
sibility of State Governments. The
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Indian Council of Agricultural Re-
search is. however. financing research
scnemes on important All India prob-
iems.

Prof. D. C. Sharma: May I know
whether there is any Adviser for
Fruit Preservation at present in the
Government of India?

The Minister of Food and Agricul-
ture (Shri Kidwai): The Goverfiment
of -India had for some time an Expert
Adviser. But the experiment was not
successful. Therefore it has been drop-
ped. \ .

Shri G. P. Sinha: What is the total
amount of tinned fruit that we import
annually; and has there been any dec-
line in it?

Dr. P. S. Deshmukh: I would like to
have notice of the question.

Shri B. S. Murthy: May I know how
much financial assistance has been
given in 1952-53 to the State of Mad-
ras in this respect?

Dr. P. S. Deshmukh: There are vari-
ous schemes going on. I can tell the
hon. Member of at least one scheme
where the share of the State Govern-
ment is Rs. 31,900 and that of the I.C.
A.R. the same amount.

Shri M. S. Gurupadaswamy: Are
there any foreign people who are en-
gaged in this fruit preservation in-

. dustry; if so, how many are there?

Shri Kidwai: Does he refer to fore-
ign countries or to this country?

Shri M. S. Gurupadaswamy: How
many foreigners are engaged in the
fruit preservation industry in India?

Dr. P. S. Deshmukh: Thig question
will have to be addressed to another
Minister, because research on fruit
preservation is now the responsibility
of the Council of Scientific and Indust-
rial Research who are now doing this
work at the Central Food Technologi-
cal Research Institute, Mysore.

Shrimati Tarkeshwari Sinha: Does
the Government contemplate to sanc-
tion any amount under the Cottage
Industries for this fruit preservation
business?

Dr. P. S. Deshmukh: That is going
to be investigated soon. Sir.

Shri V. P. Nayar: May I know whe-
ther Government have in view the
starting of a canning plant at Punalur
where there is a steady supply of
pine-apples?

Shri Kidwai: We will have to make '

enquiries from the State Government
if the question is put.
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REPORT OF THE EXPERT STANDING
ComMITTEE UNDER I.C.A.R.

*1011. Shri C. R. Chowdary: (a)
Will the Minister of Fpod and Agri-
culture be pleased to state whether
any Expert Standing Comimittee has
been set up under the Indian Council
of Agricultural Research?

(b) If so, has any report becen sub-
mitted to the Indian Council of Agri-
cultural Research with a review of
steps taken in each State for evolving
pure strains for the main food crops
and for distributing them in the years
1951-52 and the ﬁrst half of the year
1952-537

(c) What is the extent of the area
that has been brought under pure and
improved seed in each State?

The Minister of Agriculture (Dr. P.
S. Deshmukia): (a) It has been decided
to set up a Central Seeds Committee
in the Ministry of Food and Agricul-
ture itself with a membership of five
experts partly from the Ministry and
partly from the State Governments
and two representatives of growers to
be nominated.

(b) No. The Committee has not yet
met.

(¢) The latest information is that
contained in App. X of the Grow
More Food Enquiry Report. copies of
which were circulated to Members. A
copy of the same is placed on the
Table {See Appendix VI, annexure
No. .

Shri C. R. Chowdary: May I know
what steps are being taken by the Gov-
ernment to popularise the use of pure
strains?

Dr, P. S. Deshmukh: The steps taken
are, I believe, well-known,

Shri C. R. Chowdary: What is the
agency employed for distribution of
the same?

Dr. P. S. Deshmukh: It is the Agri-
culture Departments of the State Gov-
ernments,

Pandit K. C. Sharma: Has the Gov-
ernment evolved any scheme to sepa-
rate the seed areas for the purpose of
seed preservation?
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The Minister of Food and Agricul-
ture (Shri Kidwai): Every State has
some seed farms.

Shri V. P. Nayar: What is the pro-
portion of the area under cultivation
of pure straing to that under cultiva-
tion of hybrid strains?

Dr. P. S. Deshmukh: I have already
replied that the latest information is
contained in the Grow More Food En-
quiry Report, and I have placed a
copy on the Table.

Shri V. P. Nayar: That is with res-
pect to total area under cultivation. I
want the proportion of pure strains to
hybrid strains.

Shri Kidwai: It is a question of cal-
culation and computation which may
be made from the reports.

Sari V. P. Nayar: Does it mean that
the rest of the area is under hybrid
cultivation?

Shri Kidwai: Maybe.

Mr. Deputy-Speaker: The ‘hon. Mem-
ber will kindly look into the report
and make the calculations.

Pandit K. C. Sharma: Has Govern-
ment done anything to enthuse the cul-
tivator himself to separate a particu-
lar area for seed purposes?

Shri Kidwai: Sometimes it is done,
and I think the hon. Member will find
in the neighbourhood of his own dis-
trict there are many producers whose
produce is purchased by the Govern-
ment for seed purposes.

Pandit K. C. Sharma: My question
is not that. I want to know whether
Government has evolved any scheme
for every cultivator to separate a par-
ticular area for seed purposes; or has
Government done nothing of the sort?

Shri Kidwai: I think if every culti-
vator starts doing it then Government
will not be asked to intervene!

Shri T. N. Singh: Have Government
accepted in full the recommendations
of the Grow More Food Committee in
regard to seed production and distri-
bution, and have they been implement-
ed?

Dr. P. S. Deshmukh: On the whole,
yes, Sir. I would not swear that every
recommendation has been accepted.
The hon. Member was, I think, a Mem-
ber of the Commlttee And most of
the recommendations have been ac-
cepted.
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Shri Sarangadaar Das: May I know (vi)‘S‘pecial arrangements  for
whether Government are satisfied that transmission of telegrams_in In-
the State Governments have enough dian languages in the Devnagri
farmg and seed nurseries to spread the script exist at about 100 places.
new strains developed by an experi- . )
mental station? (vii) Greeting telegramg can
: also be sent in Hindi.

Shri Kidwai: I have seen such farms
in Orissa. (viii) Telegraphic Money Orders

in Hindi can be exchanged bet-

Shri Raghavaiali: Is the Government ween a few cities in Uttar Pradesh

aware of the complaints made by the

R : and Bihar.
peasants’ organisations in States re- . )
garding the irregularities in the dis- (ix) Registration of abbreviated
tribution of seeds to the peasants and telegraphic addresses in Hindi was
if so, what have Government done to introduced from 1-1-53.

emedy this? ’

r y (b) The current year ig practically
over. The Departmept has taken up
interalia the following steps to make

Shri Kidwai: Such complaints are
sometimes received. The Centre knows

that the State Governments are con- Hindi more popular:—
cerned and we draw their attention to . . .
such complaints. _ (i) The Department is consider-
- ing whether any incentives in the
ELECUCITRECIUE ] fQ’vT'T w1 I shape of cash rewards, issue of
certificates, commendatory entries
* IoTq W . in confidentia] records, can be offer-
'hﬁ' il \fwﬁ e l to the employees for learning
T AT T 98 TqAAE $T FITFG ¢ Hindi.
. N (ii) The Department is also
(F) gt o fgedr wrar & v negotiating with State Govern-
. ments whether they will be willing
HT AT g, 6 a1 A faamr g to open Hindi classes in P. and T.
/qE iy ;. qar . offices for P. and T. employees as
]

an integral part of their plans if
any, for the propagation of Hindi.

(@) =¥ a fet =R #t ort

(iii) Forms used by the public
T]}E & 8 g@T AT ) are being printed in Hindi for pos-
: El Circl?s wtk;;ere (I:-I_indj ié'l well
The Deputy Minister of Communica- town. In other Circles, bilingu-
tions (Shri Raj Bahadur): (a) The fol- fheyforms will be introduced and
lowing steps have veen taken to popu- b yforms i ﬁgpdgce imately
larise the use of Hindi in the De- 4 n Hindl
partment:—

(i) Recruits to the Indian Postal
Service Class I are now required
to pass a test in Hindi which has
beon inciuded as a Compulsory
subjecl in the Departmental Exa-
mination.

(ii) Hindi has been placed on
par with the regional language in
all Postal Circles. All fresh re-
cruits have therefore to possess a
knowledge either of regional lan-
guage or of Hindl.

(iii) Instructions have been issu-
ed to see that no articles address-
ed in Hindi are refused for booking
at any post office. ‘

(iv) Hindi is also uysed on post-
age stamps, postcards, and inland
® letters.

(v) Obliterating stamps supplied
to newly opened post offices are
in Hindi.

(iv) The preparation of a Hindi
Edition of the P. and T, Guide,
which is used by the public as a
book of reference, has been taken
up. The Hindi Edition of the P. and
T. Pocket Guide is already being
published. :

(v) Telegram forms and en-
velopes in Hindi are to be intro-
duced, shortly,

I beg to apologise for the length of

the reply.

ot awa fangr wgan w1 wr-
A At g aoo 5 ogar w9
TP w9 it &1 fgedt a<or oy
I® F T FA?

MW g : W R AR T
s e fam F s )
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arad ¥ fer Y F R wee #Y sgaer
§ 3 areeT saEER a8 Wl ¥ & &,
fiorer, el & SIS F AFI AT Tl
FH 9 d W T TFR AT e
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Shri N. Sreekantan Nair: May I
know whether in a couatry like India
with literacy coming to the tune of
less than 10 per cent.,, you are going
to introduce Hindi for all Post and
Telegraph forms in future for all the
States?

Shri Raj Bahadur: It is never the
intentior to force down the language
in any haste on the people whose
motker tongue is not Hindi. We want
Hindi to come to its own gradually in
the course of 15 years.

Shri B. S. Murthy: Arising out of
the answer that some State Govern-
ments are persuaded to hold Hindi
classes for workers in the P. and T.
offices, may I know whether these
classes will have any tests and whe-
ther promotion will depend upon the
success in these tests?

«

Shri Raj Bahadur: There is no ques-
tion of promotion being based on these
tests. We are trying to act upon the
letter and spirit of the Constitution,
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namely in igtroducing the Natiounal
Language in the course of the pre-
scribed period given in the Constitution.

Tourists DELEGATION FROM U.S.

*1014, Shri Buchhikotaiah: Wil. the
Minister of Transport be pleased to
state:

(a) whether any Study-and-Learn
Tourists Delegation from U.S. had ar-
rived at New Delhi in February. 1953;
and

(b) whether they arrived oa request
made by Indian Government?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) and (b).
Yes, fourteen leading American Trav-
el Agents arrived in India on Febru-
ary 22nd on the invitation of the Gov-
ernment of India to make a fourteen
day study tour and see for themselves
the tourist facilities available in India.

Shri Buchhikotaiah: ‘May
what all places they visited?

Shri Shahnawaz Klan: They visited
Agra. Jaipur., Aurangabad. Ajanta.
Ellora, Bombay, Madras, Calcutta and
Darjeeling.

I know

Shri B. S. Murthhy: My I kncw whe-
~ther they have left back any impres-
sions about India and the toured
places?

Shri Shahnawaz Khan: Before leav-
ing this country they issued a press
statement in which they made certain
suggestions, They suggested that cus-
toms and exchange control restrictions
should be relaxed, the number of forms
which were to be filled by the incom-
ing tourists were to be simplified, hotel
accommodation was good in the places
where they went and that the bath
room facilities in hotels should be im-
proved.

Shri Buchhikotaiah: Is it a fact that
they were allowed to have indulgent
photography?

Shri Nanadas: May I know whether
Government has spent any money for
them and whether Government - has
provided any facilities for them, and
if so,. what are those facilities and the
amount of money?

Shri Shahnawaz Khan: The Govern-
went has incurred a little over
Rs. 8,000 as overall expenses over their
tour. They have spent that money here;
they have spent a lot more money from
their pockets.
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Shri Namdhari: Do Government ex-
pect any delegation frort Russia for
bringing back Mr. Gopalan?

Mr. Deputy-Speaker: That does not
arise out of this question.

Shri V. P. Nayar: May I know what
were the special reasons, if any, for
which a team of tourists have been in-
vited from United States of America
alone?

Skri Shahnawaz Khan: There was no
special reason for bringing Americans
particularly. But. the Britisk Oyar-
seas Aviation Company offered to bring
a party of 14 American tourists. This
is nothing new in this country. it is
the custom in other countries, Ameri-
ca, France, Belgium, etc., to take
tourist parties to other countries and
show them the beautiful things in
other countries.

VITHALWADI RAILWAY STATION

<1016 Shri Gidwani: Wil: the Minis-
ter of Railway$ be pleased to state:

(a) whether it is a fact that the dis-
placed persons staying in Ulhas Nagar
township (Bombay State) have made
representations to Government to pro-
vide facility for booking of "goods and
other tacilities at the Vithalwadi
station;

(b) whéther it is a fact that the
Chief Traffic Manager in his letter No.
Gw, 2561, dated the 21st December,
195I. had replied to Shri Indur Jes-
wani to the effect that Vithalwadi was
incéuded in the 1952-33 programme;
an

(c) why there has been delay in
carrying out these improvements and
when they will be carried sut?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Yes.

(b) Yes.

(c) There are two reasons for the
delay. Firstly. the consent of the Mili-
tary Department to fhe removal of
the Military Siding which is necessary
for carrying out the improvements. has
only now been received. Secondly, an
alternative proposal hag been under
consideration for the provision of a
new station between Vithalwadi and
Ambernath which it is believed would
be convenient for a portion of the Re-
fugee Township. The financial impli-
cations of the alternative proposals are
under examination. If it is finally de-
cided to provide this new station then
the improvements at Vithalwadi will
require certain amendments.
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Shri Gidwani: Is it contemplated to
provide these two stations with book-
ing and other facilities?

Siari Shahnawaz Khan: As I said, the
whole matter is under consideration.

Shri Gidwani: Are Government
aware that the displaced persons are
being put to heavy expenses for want
of these facilities?

Shri Shahnawaz Khan: Yes; Govérn-
ment are aware of that. They are ex-
amining the proposals.

Shri Gidwani: Will the Government
see that the matter is expedited?

Shri Shahnawaz Khan: Yes.

CATTLE-CUM-DAIRY FARM AT KARNAL

+1017. Shri Gidwani: Will the Minis-
ter of Food and Agriculture be.pleased
‘o state:

(a) whether it is a fact that t}.\e
Cattle-cum-Dairy Farm at Karnal is
running at loss since its inception; and

(b) if so, why this state of affairs
cannot be improved?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes. But the exist-
ing facilities with regard to irrigation
and development of the cultivable area
available at the Farm are not adequate
for producing its entire requirements
of cattle-feed and fodder. This neces-
sitates purchase of large quantities of
cattle-feed and fodder from the open
market.

(b) Steps are being taken to increase
irrigation and cultivation facilities at
the Farm in order that it can produce
its own requirements of cattle-feed
and fodder and become self-financing.

Shri Gidwani: When was this farm
started?

Dr. P. S. Deshmukh: I could not give
the date of starting.

Shri Gidwani: What has been the
total loss so far?

Dr. P. S. Deshmukh: I have got the
last year’s figure. It was Rs. 1,70,920. I
may inform the House that this year’s
loss if any would not exceed about
Rs. 20,000.

Shri N. Sreekantan Nair: May I
know whether the loss is mainly due
to the low breed of the cattle there?

Dr. P. S. Deshmukh: No; on the
whole they are good cattle.
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Shri Gopala Rao: What is the pur-
pose of running this cattle-cum-dairy
farm? May I know whether that pur-
pose is served for the last so many
years?

Dr. P. S. Deshmukh: Yes; consider-
ably.

Shrimati Renu Chakravartty: What
is the reason for thig great discrepan-
cy? Last year it was Rs.1,70,000; this
year it is only 20,000. How is this loss
made up?

Dr. P. S. Deshmukh: Formerly, irri-
gation facilities were very limited.

Mr. Deputy-Speaker: There is too
much noise in the House. Order, order.
There is an hon. Member over there
showing his back to the Chair. That is
very wrong. I cannot allow this kind
of practice. If hon. Members want to
talk on the floor of the House other
than those who are called upon to
speak. they will kindly go to the lobby
and speak. It is very disrespectful to
the Chair to show one’s back to the
Chair and carry on conversation.

Dr. P. S. Deshmukh: The reason for
diminution of the loss is that we have
now secured larger irrigation facilities
with the result that we will be pro-
ducing a larger quantity of fodder for
our use and we will not have to go to
the open market to purchase fodder.

Shrimati Renu Chakravartty: The
capital expenditure on irrigation has
not been calculated, I presume.

Dr. P. S. Deshmukh: Usually we do
calculate depreciation.

Shri Nanadas: What is the total
amount spent so far on this scheme?

Mr, Depuéy-Spcaker: From
tion?
Shri Nanadas: Yes.

Mr. Deputy-Speaker: I do not think
the hon. Minister has got the figures.

incep-

Dr. Suresh Chandra: May I know
whether there is any proposal to run
this farm on a commercial basis?

Dr. P. S. Desiamukh: No, Sir.

Shri T. N. Singh: Is it true that prior
to the inception of this farm, another
Government farm in C.P. was closed
and it was thought that this would be
a better place and will run more eco-
nomically? What is the reason why
;gs anticipations have not been realis-
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The Minister of Food and Agricul-
ture (Shri Kidwai): I hope the hon.
Member remembers that it was trans-
ferred from C.P. to this place only two
years ago. If we are reducing the loss
from 1,70.000 to 20,000, that should be
considered as a success.

LATE ARRIVAL OF PASSENGER TRAIN AT
GUNTAKAL

+1019. Shri Raghavachari: Will the
Minister of Railways be pleased to
state: :

(a) on how many occasions during
the period from 1st April. 1952 to 1st
March, 1953, the passenger train from
Bangalore to Guntakal has arrived
late at Guntakal;

(b) on how many occasions through
passenger bound for “Madras and
Bombay could not catch ihe Bombay
Mail leaving Guntakal at 18.18 hours
to Madras and the Madras Express
leaving Guntakal at 18.27 hours to
Bombay; and

(c) what steps Government propose
to take to remedy thris?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahmawaz Khan): (a) 261 oc-
casions.

(b) Bombay—Madras Mail 88 occa-
sions. Madras—Bombay Express 22
occasions,

(¢) Tke Southern Railway adminis-
tration has been asked to take all
possible steps to improve the punctu-
ality of its arrival at’ Guntakal.

Shri Raghavackari: The Fast Passen-
ger starts only from Bangalore. Why
should it not start half an hour earli-
er to avoid this late arrival?

Shri Shahnawaz Khan: The train
starts from Mysore.

Shri Raghavachari: No; it starts only
from Bangalore.

An Hon, Member: Bangalore is in
Mysore.

Mr. Deputy-Speaker: That is a sug-
gestion.

Sfairi Raghavachari: Will any arrange-
ment be made to give more time bet-
ween the arrival of this train and the
departure of the others at Guntakal?

The Deputy Minister of Railways
and Transport (Shri Alagesan): That
is being looked into.

® Shri M. S. Gurupadaswamy: What

were the main reasons for these irregu-
lar timings? What are the suggestions
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made by this Ministry to improve the
timings and punctuality of the Rail-
ways? .

Shri Alagesan: The railway adminis-
tration is taking several steps. One of
them is to shift the water columns in
a few stations, which take time just
now. ' With other improvements it will
be possible to get this train in time to
the station.

Shri Nanadas: May I know, Sir, whe-
ther this late running of trains is due
to the competition from the buses?

Shri Alagesan: No. Sir.

Shri B. S. Murthy: May I know, Sir,
the maximum time taken for the arriv-
al when the train is late?

Shri Alagesan: For that [ should
like to have notice.

Shri Raghavachari: Is any action
taken against the officials responsible
for this chronic late-running of trains?

Shri Alagesa;!: No particular official
is responsible for this.

CeNTRAL JUTE COMMITTEE

+1020. Shri Rajagopala Rao: (a) Will
the Minister of Food and Agriculture
be pleased to state whether the Central
Jute Committee is still functioning?

(b) If so. who are the representa-
tives of jute growers on the Commit-
tee?

(c) What is the representation given
on the Committee to the spokesmen
of jute growers in Madras State?

Thie Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes. .

(b) The representatives of the Jute
Growers on the Committee are as
follows:

West Bengal .3
Assam .. 2
Bihar . 2

(cd None at present. I have omitted
to read out the names.

Shri Rajagopala Rao: May I know
the names of the Chairman and Vice-
Chhairman of the Committee? Who are
they?

Dr. P, S. Deshmukh: I have not got
the whole list here. I have got only the
growers' representatives.

Shri Rajagopala Rao: I want to know
the names of the Committee’s Chair-
man and Vice-Chairman.
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_ Mr. Deputy-Speaker: The hon. Min-
ister has not got them. He hag got only
tt_he names of the growers’ representa-
ives,

Shrimati Renu Chakravartty: What
is the total number, and what are the
interests represented on thig Jute Com-
mittee?

Dr. P. S. Deshmukh: The total number
is fairly large. I think there are about
27, members including the President. 1
have got the President’s name here.
The Vice-President of the Indian Coun-
cil of Agricultural Research is the
President, and altogether, there are
27 members.

. Mr., Deputy-Speaker: What are the
interests represented? That is the hon.
Member’s question.

Dr. P..S. Deshmukh: I will read out.

Mr. Deputy-Speaker: Al]l the 27? The
hon. Minister may lay it on the Table
of the House.

Dr. P. S. Deshmukh: That won't
satislfy' the hon. Member.

Mr. Deputy-Speaker: Generally
broad outlines and the interests repre-
sented may be read out,

~_Dr. P. S. Deshmukh: I will give it
Sir. That is exactly what I was giving.

There are four representatives of
the Govermment of India; then, repre-
sentatives of the Agricultural Depart-
ment of West Bengal; the Agricultur-
al Department of Bihar; the Co-opera-
tive movement in West Bengal is re-
presented; then members elected by
the Jute Mills’ Association—two; one
member elected by the Bengal Chamber
of Commerce; oOne member elect-
ed by the Bengal National Chamber
of Commerce; tWwo members by the
Indian Chamber of Commerce; one
representative of the shippidg and
bhale jute interest nominated by the
Calcutta Bale Jute Association; cne
representative of jute trade nominated
by the Government of Bihar; one repre-
seritative of the Government of Assam;
three representatives of agricultural
interests of West Bengal nominated by
the Government of West Bengal;
two jute growers nominated by
the Government of Assam; then, two
by Bihar and one by Orissa (the Direc-
tor of Agriculture); one member nomi-
nated by the Government of Uttar Pra-
desh to represent the interests in U.P.

Shri B, S. Murthy: Is there no repre-
sentative from Madras?

Dr. P. S. Deshmukh: No,
Madras has yet to be an
jute growing area.

because
important
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Shri Sarangadhar Das: May I know.
Sir, why Orissa jute growers are not
represented on this Committee?

Dr. P. S. Deshmukh: This lack of re-
presentation for any State is kept in
view when the Goverunment nominates
these representatives. and very often,
if a particular State is not represent-
ed, they are included in the nominated
members.

Shri Meghnad Saha: Is it not a fact
that this Committee is entirely domi-
nated by the manufacturers?

Dr. P. S. Deshmukh: No, Sir, but by
representatives from Government. ’

Oral Answers

Mr. Deputy-Speaker: He has read it
out.

Siari Raghavaiah: What are the func-
tions the Committee is expected to
discharge, and has it made any pro-
gress at all since its inception?

Mr. Deputy-Speaker: That does not
arise out of this question.

Dr. P. S. Deshmukh: I can read out
the object for which the Committee
was established—the whole lot of it.

Shri Raghavaiah: Instead of nomi-
naling by State Governments the re-
presentatives of jute growers, will the
Government consider ......

Mr. Deputy-Speaker: No good, That
is a suggestion for action. Under a
particular statute they are doing it.
Hereafter, the hon. Member may write
to the Minister.

Shri B. S. Murtfay: May I know why
adequate representation has not been
given to the jute growers?

Dr. P. S, Deshmukh: It is quite ade-
quate.

Mr. Deputy-Speaker: The hon. Min-
ister thinks it is- quite adequate. TLet
us not enter into an argument.

Shri Amjad Ali: May I ask whether
the two representatives of jute- grow-
ers from Assam are actual tillers of
the soil or politicians?

Dr. P. S. Deshmukh: I can give the
names of those who represent the
growers’ interests: Shri Akshoy Kumar
Das, B. 1., Barpata, District Kamiup:
the Director of Agriculture is the
second representative.

Shrimati Renu Chakravartty: Last
year, certain of those who are said to
be representatives of growers in Ben-
gal demanded a definite price for jute°
to be fixed. Was any definite decision
taken about this in' the Central Jute
Committee?
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Dr. P. S. Deshmukh: The hon. Mem-

ber must give notice of the question. -

relates
Com-

Mr, Deputy-Speaker: This
only- to the composition of the
mittee.

TIMINGS, OF PASSENGER TRAINS RUNNING
WEEN RAJAHMUNDRY, VIJAYAWADA AND
GUDUR

*1021. Shri Nanadas: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
timings of the Passenger trains run-
ning between Rajahmundry, Vijaya-
wada. Gudur and Madras are not
convenient to the passengers travelling
during day time on court and other
business:

(b) whether it is a fact that the train
connections to branch lines at Vijaya-
wada, Gudur and Renigunta Stations
are such that passengers have to travel
by buses; and

(c) if so, whether Governmeat pro-
pose to revise the train timings for the
said stations so as to suit the conve-
nience of the passengers
during day time?

travelling

The Deputy Minister of Railways
and Transport (Shrj Alagesan): (a)
Nao.

(b) No, considering that the num-
ber of main line trains arriving at
Vijayawada, Gudur and Renigunta is
greater than that of the trains from
these stations on each of the branch
lines connected therewith and also
the requirements of the local trafiic to
and from these stations to be catered
for in respect of the branch lines, the
connections provided are reasonable.
Information available does not show
that passengers travel by buses due to
the present connections at Vijayawada,
Gudur and Renigunta.

(c) The train timings at Rajahmun-
dry. Vijayawada and Gudur have been
arranged taking into consideration the
overall requirements to be met and
the availability of coaches and locomo-
tives, etc. The changes in train timings
that are proposed to be introduced
from 16th April 1953, will also go to
improve the position.

Shri Nanadas: May I know, Sir,
whether the Government are aware of
the fact that the parcel passenger run-
ning between Vishakhapatnam and
@/iadras is not cenvenient to the people
attending Courts, schools and colleges
as it is running during nights snd the
Janata Express......
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Mr. Deputy-Speaker: What is it—
an argument or a lecture? Only ques-
tions ought to be put here.

Shri Nanadas: Yes, I am only put-
ting a question.

Mr. Deputy-Speaker: Mr. Murthy.

Shri B. S. Murthy: Do Government
know that these trains are over-
crowded, and may I know what steps
are being taken to relieve the conges-
tion?

Shri Alagesan: There is very. much
less overcrowding in the trains ncw.

Shri Raghuramaiah: May I know
whether there is any train between
Vijayawada and Madras, apart frcm
the early morning train and* the Ex-
press on which long distance travel
alone is permitted, at a convenient
hour between 8 aAM. and 2 P.M.?

Shri Alagesan: I think. Sir, the hon.
Member knows it better than myself.

Mr. Deputy-Speaker: So far as these
things are concerned, time-tables are
published everywhere. Questions on
whatever is contained in these iime-
tables ought not tc be put here on the
floor of the House.

Shri Raghuramaiah: In view of the
fact that there is no convenient tramn
between 8 AM. and 2 p.M., will the
Government please consider having
such a train run on that line? -

Shri Alagesan: I am prepared to dis-
cuss the question with the Members
coming from that area.

Mr. Deputy-Speakers If hon. Mem-
bers want information about timings,
number of trains and so on, they can
find it in the time-table. If they want
to utilise this opportunity for making
suggestions, hon. Members can always
see the Minister or write to him, Next
question.

Shri Raghavaiah: I have got a sup-
plementary.

Mr. Deputy-Speaker: I know ‘he
hon. Member has got many supple-
mentaries. but unfortunately I canrot
allow them. I have called the next
question.

Shri Raghavaiah: In view of the
fact that we all come from that area,
we should be allowed to put one sup-
plementary and get his answer.

Mr. Deputy-Speaker: Not now. The
hon. Member can write and get the
information.

(N
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«CONSTRUCTION OF RAILWAY SIDING TO
REFINERKES .

*1005. Dr. Amin: (a) Will the Minis-
ter of Railways be pleased to state
whether Government propose to pro-
vide railway siding to the refineries to
be set up at Bombay, Madras and
Calcutta ports and if so, what will be
the length and cost of construction
of each siding?

(b) Is it a fact that the cost of con-
struction of the siding within the re-
finery premises will be borne by Guv-
ernment and if so, what are the rea-
sons therefor?

(c) Are other Indian industrial un-
derta}zmgs given the same {aeilities
and if not, why not?

The Deputy Minister of Railways
< 2nd Transport (Shri Alagesan): (a)
Yes. The total length of the “Siding”
at Bombay will be approximately 6
miles and the cost of construction is
estimated at Rs. 77 lakhs. There are
no sidings under consideraion at Mad-
ras or Calcutta.

(b) No.
(¢) Does not arise.

Mr. Deputy-Speaker: The Question-
hour is over.

STATEMENT RE CORRECTION IN

ANSWER TO SUPPLEMENTARY TO

STARRED QUESTION NO. 357,
DATED 2-6-52

The Dcputy Minister of Railways
and Transport (Shri Alagesan): Sir, I
beg to lay on the Table a copy of the
statement correcting the' reply given
to supplementary to Starred Question
No. 357 asked on the 2nd June, 1952.

In the reply to Shri Nambiar’s ques-

tion asked on 2-6-1952 as supplemen-
tary to the Starred Question No. 357
by Shri K. Subrahmanyam, Railways
mentioned by the Minister for Rail-
ways should be ‘Northern, North-
Eastern and Eastern’ instead of ‘North
Western and North Eastern’.

WRITTEN ANSWERS TO QUESTIONS

IMPORT OF FERTILIZERS FROM U. S. A.

*1001, Shri N. P. Sinha: (a) Wil
the Minister of Food and Agriculturs
be pleased to state whether the Gov-
ernment of India under the first ope-
rational Agreement of the Indo-U. S.
Technical Co-operation Scheme signed
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in New Delhi on the 1st May, 1952,
agreed to import about a lakh tons of
fertilisers including Sulphate of Am-
monia and other artificial fertilisers?

(b) If so. what are the terms and
conditions of this supply?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes. The agree-
ment originally provided for the im-
port of 88,000 tons of sulphate of am-
monia and 20,000 tons of other ferti-
lisers. As a result of subsequent review,
however, it ‘was decided to import
1,14.750 tons sulphate of ammonia and
13,750 tons of other fertilisers, within
the original dollar provision.

(b) The terms and conditions are
given in the Operational Agreement
No. 1, a copy of which is placed on
the Table of the House. [See Appendix
VI, annexure No. 61.]

TrADE IN COARSE GRAIN

*1003. Shri A. N. Vidyalankar: (a)
Will the Minister of Food and Agri-
culture be pleased to state whether
Government propose to appoint or
have appointed some special agency to
trade in coarse grains?

(b) What is to be the nature of such
an agency, and what would be the
conditions of its work?

(c) What has necessitated the ap-
pointment of such an agency?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) to (c). Follow-
ing the decision to remove restrictions
on interna] movement of coarse grains
within each State, it was decided that
purchase of such coarse grains from
surplus States should be co-ordinated
by the Centre. In the beginning, the
Governments of surplus States pro-
mised to make suchk procurement but,
except in one State, no headway wzs
made. While, thus. little quanrtities
were secured by Governments. the
trade pointed out that large 'stocks
were accumulating. In the <case of
Madhya Bharat, a trade agency which
offered a rate of Rs. 10/- per maund
for Jowar for the export of 10,000 {ons,
was appointed to procure on he}x_al{
of the Centre. Hardly any quantities
had been procured by the Madhya
Bharat Government this year, and
their f.o.r. price of jowar was higher
than the rate settled with the trade
agency. The Centre would accept any
other offers for export at this, or at a
lower price. The question whether any
similar arrangement shoula be _made
in any other areas is under considera-
tion.
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SENIORITY OF RAILWAY EMPLOYEES

*1010. Shri Kelappan: (a) Will the
Minister of Railways be pleased to
state whether it is a fact that due to
the merger of several Railways in the
formation of the Western Railway,
employees of smaller units like the
Rajasthan and Saurashtra Railway
have lost their seniority of service?

(b) Is it not a fact that assurances
were given at the time of the mer-
ger that the seniority of no railway
employee would be allowed to suffer
by the merger?

The Deputy Minister of Railways
;nd Transport (Shri Alagesan): (a)
o,

(b) The assurance given wag that
every effort would be made to ensure
that the staff of the erx-States Rail-
ways do not suffer in any way and
that their existing and future position
in the new order of things wuuld be
secure.

TOBACCO RE-DRYING MACHINE AT GUNTUR

*1012. Shri S. V. L. Narasimham:
(a) Will the Minister of Food and
Agriculture be pleased {o state when,
at what cost and under what circum-
stances a tobacco re-drying machine
for installation at Guntur in Madras
State was purchased by the Central
Tobacco Marketing Committee?

(b) When and at what cost was the
site acquired for installation?

(¢) Why the machine has not so far
been installed?

(d) Is it a fact that the Guntur To-
bacco Marketing Committee requested
that the machine may be given to
them for operating?

(e) How is the machine ‘sought to
be disposed of?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) The Tobacco
Re-drying Plant was purchased by the
Indian Central Tobacco Committee,
Madras, in December, 1949, at a cost
of Rs. 2,82,000/-, It was purchased
because adequate re-drying facilities
were not available to the grower
exporters and small exporters at that
time and the charges levied by private
re-drying plant owners were considered
to be exorbitant.

(b) The site was acquired in May,
1952, at a cost of Rs. 82,472/-.

(c¢) Firstly, the question of location
of the plant and secondly the acquisi-
tion of land for erecting the plant
took a considerable time, In the mean-
time the capacity for redrying tobacco

14 PSD
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.

at the privately owned re-drying plants
in the area had increased and hecame
adequate for the available quartities
of tobacco to be re-dried. - Conse-
quently it was decided to dispuse of
the plant.

(d) Yes.

(e) The plant is proposed to be hand-
ed over to the Guntur Tobacco Market
Committee if suitable terms are o!Ter-
ed by them; failing which it will he
disposed of through the Directorate
General of Supplies and Disposals.

YIELD OF SUGAR-CANE IN U.P.

+1015. Shri H. S. Prasad: Will the
Minister of Food and Agricultare be
pleased to state: .

(ay whether the yield of sugar-cane
per acre has been decraasing in Eas-
tern districts of U.P. for the last ten
years; and

(b) if the answer to part (a) above
be in the affirmative, what steps Gov-
ernment propose to take to increase
the yield of sugar-cane per acre?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) No. The yields
have been varying from year tc year,
depending upon the amount and dis-
tribution of rainfall, and the extent
of infestation of the crop with pests
and disease, etc. During the past five
years for which separate data are
available for Eastern U.P. in the first
three years the average yield of sugar-
cane per acre rose from 281 maunds in
1947-48 to 312 maunds in 1949-£9,
while during the next two years they
ranged between 259 and 265 maunds.

(b) A Five Year Sugarcane Develop-
ment Scheme has been in cperation
since 1948-49 in the important sugar
producing States.” This scheme pro-
vides for increased irrigation facilities,
supply of improved varieties of seed,
adequate supply of fertilisers, ete. Ap-
preciable increase in yields has been
achieved in the concentrated areas of
development, and it has been decxdec_i
to extend the schéme for another 3
years upto 1955-56. -

FoOD SCARCITY IN TINNEVELLY DISTRICT OF
MADRAS

+1022. Shri A. V. Thomas: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware
that distress and scarcity conditions
exist in Tinnevelly District of the
Madras State;

(b) if so, what remedial measures
have been taken by Government:
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(c) whether it is a fact that there
are reports of migration of families
from Vypar, Puliankulam and other
villages from that District; and

(d) whether the attention of Gov-
ernment has been drawn to the state-
ment made by Sri Kamraj Nadar, M.P.
and President of Tamilnad Congress
Committee to the effect that unless re-
lief is given to these famine areas
quickly, disaster will result and many
will perish?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) to (d¢). The
information is being collected and
will be laid on the Table of the House.

KADUR-CHIKMAGALUR RAILwAay LINE

726. Shri N. Rachiah: Will the
I\{I'ugister of Railways be pleased to
state:

(a) whether it is a fact that various
representations have been made to
the Government of India emphasis-
ing the necessity of constructing a
new railway. line between Kadur and
Chikmagalur in Mysore State; and

(b) if so, what steps Government
propose to take in the matter?

The Deputy Minister of Railways
;nd Transport (Shri Alagesan): (a)
es,

(b) In view of the limited funds and
resources available for meeting the
transport requirements of the country
taking into account the developments
proposed in the 5-year plan, it is not
possible to consider at present the pro-
vision of a new line from Kadur to
Chikmagalur. The rail connection bet-
ween a Port on the West Coast and
Hassan is a more urgent necd and the

" survey of the Mangalore-Hassan line is
being undertaken in the fizrst instance.

QUININE

727. Dr. Amin: Will the Minister of
Health be pleased to state:

(a) the total quantity of quinine
manufactured at each of the Govern-
ment factories at Madras and West
Bengal during the years 1949 to 1952;

(b) the cost of production per pound
at each of these factories during the
above period;

(c) the total quantity of quinine im-

ported and from which countries it
was imported during each of the above

Yyears;
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(d) what is the import price of
quinine per pound; and
. (e) the total requirements of quin-
ine in India during each of the above
years?

The Minister of Health (Rajkuimnari
Amrit Kaur): (a) and (b). The infor-
mation required in respect ot the State
Government factory in West Berngal
is given below:

Total quantity of  Cost of
Year quinine manu- production
factured per 1b.
(Ibs.) (Rs.)
1949 65,890 25
1950 52,576 28
1951 57,421 43
1952 51,191 43

The information in respect of the
Government factory in Madras is
awaited from the Government of Mad-
ras and will be laid on the Table of
the House in due course.

(c) to (e). The required informa-
tion is given below:—

Total quantity Price of Annual
of quinine im- imported require-

ported (lbs.) quinine ments
sulphate of quini-

per lb. ne (as
(Rs.) estimated
Average from sales

Year estimate by the
Madras
and West

Bengal and
imports)

1949 1,45,913 384 291,600

1950 1,236 32-9 1,24,200

1951 25,689 62°1 42,600

1952 62,241 36'6 76,800

The quinine was imported 1nainly
from the United Kingdom, the Nether-
lands and Indonesia.

CATERING ARRANGEMENT IN GRAND TRUNK
EXPRESS

729, Shri Achuthan: (a) Will the
Minister of Railways be pleased to
state the terms and conditions for
catering in the dining van attached to
the Grand Trunk Express?

(b) Is it given on contractual basis?.

(¢) If so, were tenders invited for,
and what are the terms of the accepted
tender in 1952-53? -
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(d) Who is the contractor for the
year 1952-53 and who will be the con-
tractor for the year 1953-54 if the pre-
vious contract is over?

(e) Have any arrangements been
made to serve South Indian meals in
the train from this Dining Van?

(f) If so, what are the rates and
conditions?

(g) If not, what are the reasons
tbgrefor?

The Deputy Minister of Railways
and Transport (Shri Alagesam): (a)
The caterers are required to sell arti-
cles of good quality at prices fixed by
the Administration and are furbidden
to assign, mortgage or subl:t the whole
or any part of the contract. The Ad-
ministration provide the cortractors
with the refreshment cars free of rent
and also cooking utensils, pots, vessels.
gas or electrical energy as necessary
for preparing mealg etc. in these cars
The contract is liable to be terminated
by either party on giving in writting
three monthks’ notice.

(b) and (c). All catering contracts
on Railways are awarded on tie licen-
sing system as opposed to the tender
system and the same priocedure was
followed in this case.

(d) The catering firm of Messrs.
Ballabhadas Eshwardas were the con-
tractors for 1952-53 and they = will
continue in 1953-5¢ as well, provided
they continue to render satisfactory
service.

(e) Yes.

(f) The following are the rates
charged for the various South Indian
dishes: :

Dishes Quantity Rate
Rs. A" P,
Dosa with Masala Each 0 5 O
Dosa Plain " 0 3 6
Iddl " 0 1 6
Uppuma Perplate 0 4 O
Masala Vadai Each 0o 1 6
Medhu Vadai ” 0 16
Bonda N 0o 2 0
Sambhar Bhat(Rice) Per packet 0 6 0
N Cgrd Bhat (Rice) o w 0 68 O
Jangree Each o 3 0
Coffee (Filter made) Per cup 0 4 0

of 7 oz. .
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Note.~It is presumed that, by the
expression ‘Conditions’, the hon. Meme
ber has in mind the quantity ¢f esach
dish at the prescribed rate, and this
has been indicated above.

(g) Does not arise in view of the
reply to (e) above.

GRAND TRUNK EXPRESS

730. Shri Achuthan: (a) Wil the
Minister of Railways be pleased to
state the average number of seats
available to passengers in the Grand
Trunk Express to and fro, in the Third
and Inter Class compartments in the

year 1952-53?

(b) Are Government aware or has
any representation been received from
the passengers about the inadequacy
of seats in the Inter Class compart-

ments?

(¢) Do the locomotives draw to the
maximum capacity?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) Inter
Class 176 to 187 seats.

Third Class 720 to 744 seats.

(b) Yes, a representation has been
received.

(c) Yes, subject to operational limita-
tions, such as the necessity of using a
particular type of locomotive on certain
sactions, length of existing platforms at
some stations ete.

Post OFFICES IN TRAVANCORE-COCHIN

731. Shri Achuthan: (a) Will the
Minister of Communications be pleas-
ed to state the number of Sub and
Branch Post Offices opened in Travan-
core-Cochin in the years 1951-52 and
1952-53?

(b)Y In how many Post offices
Saving Bank facilities are available in
Travancore-Cochin at present?

(c) Has the phonogram Service pre-
valent in erstwhile Travancore area
been extended to erstwhile Cochin
area and if not, the reasons therefor?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) and
(b). A statement giving the required
information is placed on the Table of
the House. [See Appendix VI, anne-
xure No. 62.]

(¢) No. Owing to certain teehnical
and administrative difficulties it has
not been possible to extend the phono-
com service to Cochin.
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RaiLwAY TICKETS (CLERKAGE CHARGE)

732. Shri Nambiar: (a) Will the
Minister of RBailways be pleased ‘to
state whether it is a fact that the Divi-
sional  Superintendent, Moradabad
Division. Northern Railway has iszued
a Circular on 30th December, 1952,
directing that a clerkage charge of
annas two per ticket should be made
as from 1st January, 1953, for—

(i) changing to a higher or lower
class than the one purchased;

(ii) changing the ticket to a
different destination;

(iii) returning tickets when the
train runs late:

(iv). exchanging a single ticket
for a- return ticket or wvice
versa; and

(v) for tickets wrongly issued by
the booking clerks?

(b) If the answer to part (a) above
be in the affirmative, under what
authority had this particular officer is-
sued such a circular?

(c) Do Government propose to order
the cancellation of this circular?

The Deputy Minister of Railways
;.nd, Tramsport (Shri Alageson): (a)
es.

(b) On the authority of instructions
issued by the Northern Railway Admi-
nistration in accordance with Rule 60
of the Indian Railway Conference
Association Coaching Tariff (No. 16).

(c) The matter wag further consider-
ed and it has since been decided not
tc} levy the clerkage charge in the case
of:

(i) tickets wrongly issued;

(ii) tickets purchased but subse-
quently returned:

(1) for change to a higher class,

(2) for change to another .destina-
tion beyond the original station.

RAILWAY RUNNING STAFF

733. Shri M. L. Dwivedi: (a) Wil
the Minister of Railways be pleased to
state the categories of Railway em-
ployees who are entrusted with run-
ning duties on trains, but are not al-
lowed running allowances as compared
to. some other. categories of employees?

(b) What are the reasons for the
discrimination?

The Deputy Minister of Railways and

Transport (Shri Alagesan): (a) gnd
(b). Staff who are on duty on running
trains are of two types:
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(1) those who are connected with the
actual running of the trains viz. drivers,
firemen, guards and brakemen,

(2) those who are not connected
with the actual running of trains but
perform other duties wviz, travelling
ticket examiners, travelling van clerks,
conductors etc,

Running allowances are given only to
category (i) above for the obvious
reason that they alone have duties in.
:on.nection with the running of the
rain,

EMPLOYMENT EXCHANGES

734. Shri 8. C. Singhal: (a) Will the
Minister of Labour be pleased to state
the number of Employment Exchange
?ﬂzices which have been started in
ndia?

(b) What is the annual expense on
them?

(c) Do the Employment Exchanges
take some steps to equalise the
demand and supply of employment?

(d) What usually is the cost per
head Government have to spend in
seeking the employment for a man?

The Minister of Labour (Shri V. V.
Giri): (a) Their number at the end of
January 1953, was 131.

(b) The estimated expenditure on
Employment Exchanges during 1952-53,
is Rs. 35.33 lakhs.

(c) Yes: The Employment Exchanges
make efforts to balance supply and
demand for manpower in the vari-
ous parts of the country. Vacan-
cies for which suitable applicants
are not locally available are filled by
applicants from other Exchange areas.
Similarly particularg of qualified per-
sons for whom employment is not locally
available are circulated to other Ex-
changes. There is constant flow of in-
formation regarding shortages and sur-
plus of varions categories of personnel
within eack region and between
regions.

(d) Rs. 11.6 in 1952-53,
SUGAR-CANE WASTE

735. Shri M. R. Krishna: (a) Will
the Minister of Food and Agriculture
be pleased to state what is the total
quantity of sugar cane waste in India
every year? :

(b) What percentage of this waste
is being used in the production of dif-
ferent materials?
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The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b).
The total quantity of- sugarcane waste
in India varies widely depending upon
total area under cane, cane varieties,
condition of crop, etc. In a normal
year the production may be 22 million
tons. Opnly a very small percentage
of this waste is used for the manufac-
ture of straw boards and compost and
as fodder. Reliable statistics about
quantities used for various purposes
are not available. -

ZONAL SYSTEM OF CONTRACTS

736. Shri Nambjar: Will the Minister
of Railways be pleased to state:

(a) whether on the ex-S.I.Rly. Sys-
tem, there was the system of District
Schedule of Rates for all Engineering
Works and that the contractors agree-
ments were entered into on that basis;

(b) if so, whether there is any
change in the above suggestions since
the merger with ex-M. and S. M. Rail-
way,; .

(¢) whether it is a fact that the
Zonal System of contract had been
adopted on the ex-S.LRly. System in-
viting quotations. from Contractors and
the District Schedule of Rates is
abolished:

(d) if so, why. and with whai com-
parative advantage to the administra-
tion;

(e) whether it is a fact that in one
Engineering District on the ex-S.LRly.
before the adoption of the Zonal Sys-
tem, the rate for earthwork by Bal-
last Train was Rs. 45 for 1000 c.ft.
and now at the rate as per Zonal
System of contract, the same work
costs Rs. 150; and

(f) if so, why such enormous in-
crease in cost is being allowed?

The Deputy Minister of Rallways and
Transpert (Shri Alagesan): (a) On the
ex-S. I. Railway a schedule of rates was
maintained on each District biit this
did not form the basis of contracts
awarded after inviting tenders. Con-
tracts were allotted to petty contrac-
tors without calling for tenders at
these rates for petty works costing
below Rs 2,000 For works costing
over Rs. 2,000. separate tenders were
being called for each, and the rates
quoted or accepted were not governed
by the district schedules.

® (b) and (c). Yes. Zonal contracts
are entered intp as per para. 1108 of
the Indian Government Railway’s
Code for the Engineering Department
after calling for open tenders as was
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in vogue on the ex-M&SM Railway.
The bulk of the works on the Districts
are those costing over Rs, 5000 and for
these it is obligatory to call for temnders
as per para 1111E and the district
schedule of rates on the ex-S. I
Railway would not apply.

(d) The advantage of this system is
that works can be entrusted to the
Zonal contractors as soon as sanction
is accorded by the competent autho-
rity without having to call for tenders
in each case. There is, thereby, a
saving of 3 to 6 months, in commence-
ment of the works. -

(e) and (f). It is correct that the
rates for earthwork by ballast ‘frain
on the zonal tender are higher than
Cannanore District’s old schedule of
rates, which was revised in 1949. The
existing contracts are under termina-
tion and fresh tenders are being in-
vited based on a basic schedule of rates
prepared recently by the Railway
Administration.

The rates on the zonal tender on
Cannanore district for earthwork by
ballast train includes collection and
stacking of earth including lead up to
line, loading and unloading earth, etc.

SHELCRETING WORK OF ROAD AT ERNAKULAM
SouTH

737. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether the Shelereting Work
of the approach road at Ernakulam
South on the Southern Railway was
estimated at Rs. 10,000 but the
actual amount spent is about
Rs. 30,000; and

(b) if so, the reasons for this in-
crease?

The Deputy Minister of Railways and
Transport (Shri- Alagesan): (a) No.
It wag estimated at Rs. 14,475, but
acrtually an expenditure of Rs. 14,346
was incurred on the work.

(b) It will be seen that there Is no
appreciable increase over the sanc-
tioned estimate.

LIVESTOCK

738. Shri L. J. Singh: Will the Minis-
:er cgtl?ood and Agriculture be pleased
o state:

(a) the names of the various dis-
eases that claim a very high mortality
every year among cattle and other
livestock in India; and

(b) the programme, if any, to com-
bat those diseases in India?
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The Minister of Food and Agricul
ture (Shri Kidwai) (a) The following
diseases of cattle and other live-
stock claim a very high mortality every
year:—

Cattle : —
1. Rinderpest.
2. Haemorrhagic Septicacmia.
3. Black quarter.
Horses: —
1. Surra.
Poultry: —
1.Ranikhet.
Sheep and Goats:—

1. Parasitic diseases.
2. Rinderpest,
3. Contagious pleuro-pneumonia.

(b) The State Veterinary Depart-
ments are primarily responsible for
combating these diseases in India.
These ‘departments through their staff
carry out extensive prophylactic vac-
cinations against the epidemics which
are known to exist in their areas. In
the event of an outbreak protection is
similarly afforded by moculation of
animals in the affected areas.

In order to eradicate rinderpest the
Government of India have formulated
a rinderpest eradication programme. As
a precursor to this, the I.C A.R. have
sanctioned a pilot scheme for the vac-
cination of cattle, buffalo, sheep and
goats under field conaitions with lapi-
nised vaccine and to test the nature

_and duration of immunity produced by
it under a variety of conditions met in
the country.

ANTI-DIPHTHERIA DRUG

739. Sardar A. S. Saigal: (a) Will
the Minister of Health be pleased to
state whether Government are aware
that a New Drug to fight Diphtheria
has been found at the Haffkine Insti-
tute, Bombay? ‘

(b) Has the drug proved effective
in trials carried out on children and
if so, on how many children it has
proved to be effective?

(c) Do Gowernment propose to popu-
larise the Drug?

(d) What is the percentage of Child-
ren suffering from this disease and
what is the percentage of children who
die from this disease?

(e) Was any discovery made as to
the cause of this disease while doctors
tested it, and since how long is this
medicine being used?
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The Minister of Heaith (Rajkumari
Amrit Kaur): (a) The. preparation
evolved at the Hafkine Instiiute,
Bombay is a modified form of diph-
theria Prophylactics which have been
in use in Europe and America since
about 1923,

(b) Yes, it has proved effective in
254 out of 266 cases.

(c) Experiments are still being carri-
ed out and there is therefore no pro-
posal at the moment to popularise the
Drug.

(d) The information is not available
for the country as a whole. The per-
centage of childrer who suffered and
died from this disease in Greater
Bombay in 1952 is 0.08 aud 001 res-
pectively.

(e) The cause of the disease—-the
diphtheria bacilus—wag discovered in
the late 19th century. Diphtheria pro-
phylactics have been 1n use since
about 1923.

CONTRIBUTIONS BY BRITISH SHIPPING CoM-
PANIES

740, Shri H. N. Mukerjee: Will the
Mixtﬂster of Transport be pleased to
state:

(a) whether the attention of Gov-
ernment has been drawn to the fact
that a sum of Rs. 14,00,000 origi-
nally contributed by British Shipping
Companies in respect of the war time
services of Indian seamen has been
turned over to welfare organisations
in the United Kingdom and India has
received no share of it;-

(b) whether Government are aware
that the said sum was earned by
Indian seamen under the terms of the
British National Health Insurance Act;
and

‘(¢) whether any steps are being
taken to secure the said amount for
its utilisation in the interests of
Indian seamen?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes.

(b) and (c). The amount cannot be
said to have been earned by Indian
seaman. It represents collections levied
by the UK. Government under their
National Health Insurance Act, 1946
from British shipowners in respect of
non-British seamen employed on their®
ships. The contributior:s are required
by statute to be applied by that Gov-
ernment for the formation of a reserve
for meeting any liabilities which may
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arise by virtue of any reciprocal agree-
ments with other Governments &nd
for the payment to their Merchant
Navy Welfare Board and their Sea-
men’s Special Fund. There is thus little

possibility of the UK. Government.

agreeing to make over to the Govern-
ment of India any proportion of these
collections. Nevertheless the matter
was taken up with the UK. Govern-
ment some time ago and it transpired
that if and when a scheme of social
- insurance, for Indian seamen was in-
troduced, that Government would be
prepared to consider the transfer-
ence of part of the funds to India.
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The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes Sir.

(b) In May, 1952, the Government of
India sanctioned a pilot project for
the development of 1,000 acres of
fallow land in the Maikala Plateau of
Vindhya Pradesh. The work was so far
being concentrated in Pondi Village, 15
miles from Amarkantak.

L]

(c) Seven crawler tractors and one
wheeled-tractor with ancillary equip-
rent have been sent for this work.
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(d) The average monthly expendi-
ture, including salary, allowances,
P.O.L, daily wages, etc., has been of
the order of Rs. 82,000 per month.

(e) The scheme was sanctioned in
the first instance up to the 23lst of
March 1953. It hag now been agreed
that with effect from that date the
scheme with all the equipment on
site will be handed over to the Via-
dhya Pradesh Government as a going
concern.

(f) The work is now being carried
on under the supervision of the Centr-
al Tractor Organisation. From 1st of
April the work will be carried on by
the Vindhya Pradesh Government
under their own supervision.

B. C. G. VACCINATION IN MANIPUR AND
‘TRIPURA AREA

742. Shri Rishang Keishing: Will the
Minister of Health be pleased to state:

(a) whether Government have
started any centres for B.C.G. vacci-
nation in the hilly areas of Manipur
and Tripura; and

(b) if so, how many were given
B.C.G. vaccination in the year 1952?

The Minister of Health (Rajkumari
Amrit Kaur): (a) At present there is
one centre each in Imphal and Agartala
for B. C. G. vaccination. No centres
khave yet been opened in the hilly areas
of Manipur and Tripura.

(b) The number of persons B. C. G.
vaccinated in Madipur and Triptira

during 1952 is about 14,200 and 1,700
respectively, -
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The Deputy Minister of Communi-
cations (Shri Raj Bahadar)T (a) to
(c). At present of the eignt districts
of Vindhya Pradesh, four namely,
Tikamgarh, Datia, Panna and Chhatar-
pur are ip the Uttar Pradesh Circle,
the remaming four, ‘ngmel'y, $atna,
Shahdol, Rewa and Sidhi, being in the
Central Circle. Maihar and Nagod are
Tehsils of the Satna District.

For postal purposes, the four dis-
tricts in Uttar Pradesh afe included
in the Bundhelkhand Division with
headquarters at Jhansi. It has been
decided to transfer them to the newly
constituted Rewa  Division, The
result of this transfer will be that the
Post Offices in all the eight districts of
Vindhya Pradesh will be under the con-
trol of one Postal Superintendent.

So far as the Telegraph and
Telephone systems are concerned, the
four districts now under Uttar Pradesh
Circle are included in the Kanpur
Engineering Division with head-
quarters at Kanpur, while the remain-
ing four districts in the Central Circle
are included in the Indore Engineering
Division with headquarters at Indore.
The possibility of effecting rearrange-
ment with a view to placing all the
eight districts in one engineering divi-
sion will be examined.

The staff will be given the option
of remaining in their present divisions,
so far as possible.

POST OFFICES IN MYSORE

744. Shri Madiah Gowda: Will the
Minister of Communications be pleas-
ed to state:

(a) the number of post offices of
different nomenclature in the State of
Mysore;

(b) the amount of rent paid for use
of private buildings as post offices;
and

(c) the amount allotted for the cum
rent year for the construction of post
offices in Mysore State? '
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The Deputy Minister of Communi-
cationg (Shri Raj Bahmdur): (a) A
statement giving the required informa-
tion is placed on the Table of the
II&Iouss%] [See Appendix VI, annexure

o,

(b) Rs. 76,722-12-0 per annum.
(c) Nil

PRODUCTION OF RICE IN MANIPUR

745, Shri L. J. Singh: Will the
Minister of Food amd Agrioultwre be
pleased to state:

(a) the total estimated tonnage of
the produce of rice after the full har-
vest of November-December of 1952 in
Manipur;

(b) whether the oquantity of rice
produced is sufficient for Manipur for
the year 1953-54;

. (c) whether there is any surplus
rice for the year 1953-54;

(d) if the answer to part (c) above
be in the affirmative, the amount of
surplus;

(e) whether procurement of rice is-
being done by Government and if so,
to what extent and at what rate {

(f) whether price of rice shows a
steady downward trend there; and

(g) what steps Government have
taken to prevent recurrence of scarci-
ty conditions?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) 83,000 tons.

(b) to (d). It is premature to
forecast the situation in 1953-54.

(e) Yes. They expect to procure
1836 tons (50,000 maunds) of rice at
the approved rate of Rs. 12 per
maund for rice and Rs. 7/8/- for paddy.

(f) Since the commencement of the
harvest in December last,, the price
of rice has been steady at Rs. 9 to
Rs, 9/8/- per md.

(g) The export of rice and paddy
from Manipur has been stopped for
the time being and whatever rice is
procured is kept in reserve to safe-
guard against scarcity.

NATIONAL HIGHWAYS IN TRAVANCORE-COCHIN

748. Shri Achuthan: Will the Minis-
ter of Transport be pleased to state:

(a) the total mileage of roads thau

. will come under National Highways in

Travancore-Cochin at the end of the
Five Year Plan:
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(b) the mileage of roads to be com-
pleted at the end of 1952-53 and to
be constructed in 1953-54; and

(c) when the construction of the
bridges at Alwaye and at Edacochin
(Aroor) will be completed?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) About
244 miles of existing roads in Travan-
core-Cochin come under the present
provisional National Highway system.
There will be no change in this
mileage at the end of fhe Plan period.

(b) About 10 miles are expected to
be improved by fhe end of 1952-53 and
about 40 miles in 1953-54.

(¢) By ahout 1955-56.
PRODUCTION COST OF WHEAT AND RICB

749. Shri Achuthan: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the average cost of production
per measure or weight of wheat as
el as paddy during the last five
vears in the States of Uttar Pradesh,
Bihar, Orissa. Madhya Bharat and

Pradesh:

(bxgihe average cost of production
per weight or measure. of cotton as
well as sugar-cane during the last five
yvears in the States mentioned above;
and

(c) the reasons for the variations,
if any?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b). The
required data are not available.

(c) Does not arise.
Rice SUPPLIED TO TRAVANCORE-COCHIN

750, Shri Achuthan: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the procurement price of paddy
in all the States in India (State-wise)
in the years 1951-52 and 1952-53 and
the quantity procured from each State
(measure to be uniform in all States)
during those years;

(b) what quantity was supplied to
Travancore-Cochin State during those
years out of this inland purchase; and

(c) the pool price of imported rice
alone during those years and what
quantity, out of this imported rice was
eupplied to Travancore-Cochin during
the said years?

The Minister of Food and Agricul-
{ure (Shri Kidwai): (a) A statement
c«howing procurement prices 1s vlaced

14 PSD
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on the Table of the Houes. [See Ap-
pendix VI, annexure No. 64.]

The procurement figures are collect-
ed on the basis of the calendar year and
a statement showing rice procurement
in various States during 1951, 1952 and
1953 (up-to-date) is also placed on the
Table of the House.

(») Indigenous rice supplies to
Travancore-Cochin are as under.-—

(’990 tons)
1951 Nil
1952 €1

1953 (upto 15-3-53) 16.6

(c) A statement showing the fpoc.
prices of imported rice during the
period is placed on the Table of the
House. [See Appendix VI, annexure
No. 64.]

The following quantities of im-
ported rice were supplied to Travan-
core-Cochin:—

(’000 tens)

1951 270
1952 250
1953 (upto 15/3). 23.8

CENTRAL TRACTOR ORGANIZATION

751. Shri K. P. Sinha: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) the total unculturable zrea re-
claimed by the Central Tractor Or-
ganisation in the year 1952-53;

(b) if so. where; and

(¢) the total expenses incurred by
Government in reclamation?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b). The
Central Tractor Organisation does not
undertake reclamation of unculturable
land. It hag carried out reclamation
operation in the ‘Kans’ infested areas
both fallow and cropped, in Uttar Pra-
desh, Madhya Pradesh, Madhya Bhzrat
and Bhopal. The area of <uch Kans-
infested land reclaimed by the Organi-
sation during the season 1952-53, up to
the end of February, 1953, is about
51,000 acres. In addition, 11,200 acres
of jungie land in the Nainital Tarai of
U.P. have been cleared and made readv
for ploughing during this period. Out
of this area of 11,200 acres. 3.900
acres have also been vloughed. The
entire area can. broadly speaxing, be
considered ag ‘uncultivated’ but ‘cul-
turable’ land.
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(¢) The total expenditure incurred
«n reclamation operations ny the Cen-
tral Tractor Organisation from its in-
ception in 1946 up to 31-3-1952 is Rs.
4,12,63,045.

INDUSTRIAL ACCIDENTS

752. Shri K. P. Sinha: Will the Minis-
ter of Labour be pleased to state:

(a) the total number of casualties
(injured or dead) in industrial acci-
dents during the last two years (year-
wise) in India; and

(b) the number of workers remain-
ing absent from their duties due to
such accidents on an average per day
and the loss in production annually?

The Deputy Minister of Labonr
(Shri Abid Ali): (a) Information avail-
able in respect of accidents in factories
during 1950 and 1951 in Part A States
and the States of Ajmer, Coorg, Delhi
and Andaman and Nicobar Islands is
as follows:

‘Number of accidents in factories

Fatal Non-fatal
1950 496 1,44,336 -
1951 360 1,09,974

The figures for 1951 do mnot include
those for West Bengal as they are not
yet available.

(b) In the case of non-fatal acci-
dents in which the injured workers
returned to work later, the average
number of persons absent from duty
pg day in 1950 was 2,525 in the Part
A States (except Bihar and Orissa) and
the States of Ajmer, Coorg, Delhi and
Andaman and Nicobar Islands. The
corresponding figure for 1951 was
2298 in the Part A States (except
West Bengal) and the States of Ajmer,
Coorg, Delhi and Andaman and Nico-
bar Islands.

No information is available regard-
ing loss in production. The time-loss
on account of accidents, however,
~omes to 0.11 per cent in 1950 and 0.13
pver cent in 1951.
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GUINEA WORM

753. Shri Bheekha Bhai: (a) Wil
the Minister of Health be pleased to
state whether Government are aware
of the disease named ‘Guinea Worm'?

(b) In what parts of the country
has this disease spread?
(c) What are the causes of this

disease?

(d) Has any research been made to
investigate into the causes of this
disease?

(e) Have any doctors specialised in
this disease?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Yes.

(b) The disease is prevalent in the
States of Bombay, Madras, Rajasthan,
Madhya Bharat, Madhya Pradesh,
Assam, Bihar, Orissa, Punjab, Uttar
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